Name of corporate debtor: KERALA HOUSING FINANCELIMITED; ~ Date of commencement of CIRP: 18/09/2019;  List of creditors as on:23/12/2020
List of operational creditors (Government dues)
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* Claims aretaken based on the claim form submitted by the Income tax department. Records of the corporate debtor are with Police custody/ Crime branch/ Courts and efforts were made by the RP to obtain the records,
however the Court dismissed the petition filed by the RP stating that the investigation of the case was in initial stage and releasing of documents to the interim custody of the RP would cause obstuction to the ongoing
investigation, Therefore, RP could not verify the claim with the records of the CD.




